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€. 1233 TE feoeft, gEraT, 7T 11, 2026/B10T 20, 1947
No. 1233] NEW DELHI, WEDNESDAY, MARCH 11, 2026/PHALGUNA 20, 1947
qEF TREEH i ST A

% feeett, 11 |74, 2026

FT.3MT. 1290(3T).— Frs T TLHTL , TET TS0 ATATR=T, 1956 (1956 FT 48) (rdr T T T2 I%h
srfarfaere g7 3T ) Y amer 3% it ITUT (1) F refi Sy Y T 9 aE F A2 afagd si¥ TSHn AT,
AT TSR fAranT T SIfeg=eT |5eaT F1.8. 4395 e 26.09.2025, ST AT & TSI, ST, AT-1l, @2-3,
ITEE (i) F RIS T T2 ofF, GIT FeATesh TTT F anreraie forer 7 NH 748A  f3.#1.182.300 7 f&.11.228.500 T
F T IT AT TSTHE 6 (AT (FTET FA/ATE AT T4 AR AL, T 3 TATAT o6 Al TATST 6 (o7 39
ATEEEAT | UG AgAT § S S &7 ST F3T & o0 srers =t =Jraor 67 of;

Y 3 ATAG=AT F1.37. 4395 AT 26.09.2025 FT T I ATTAIT FT &1 3F T ITLTT (3) F T
arE 07/10/2025 T “d T A0S 2237 [ERaer]”, 07/10/2025 =1 “Fasraaroft” =1 & serfora foram o ;

STt TEH ITTAFRET H 72T 3-T % q8d AT AT 96 g3 &, e 9% fF=m & 14 8 i sq9+ sa =1 8
IEECGRERIRDIR

ST TerH ITTARTE 7 I AT T 1T 39 T ITTT (1) o AL |, Feal T FLHTL AT AT ITE T ¥

1783 Gl1/2026 )
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Aq: TG, Fea 1T LRI, AW AR AT 3<% RIS 9T T S 92 37 IF AT a9 it amer 39 it ITemr
(1) BT Y& ATRIT FT TIRT FId U, T TTTUT FIAT & 1o I AT | (AT i &7 q@ih T & o et
ERISICIRCIEL

ST o7, e 1T ALHTY, I STTATHIH T &7 35 T STLTT (2) o ATHALT | 7 AT el T & o = sAferg=m
& TSI H THIE 97, I A9 9 ey ofw ot PeeEl & g% g srcdteas €9 F deaid aeae | =iRd
2T SITsAT |

SRR
Flicsh TS & TRTerhie forer & NH 748A % 13.71.182.300 & %.#1.228.500 % forg srefqr it ST =it S¢=Ar Az

sreraT AT Ra s Efer e

ST T ATH; FATSH

IEEEIRIERCIUEE TS

wAE || Tder e
T

& &1 TR

qf i wFfd

i %7 &=ree
(FFATH)

s Raag =afeat #1
e

1 2

5

6

AT Rl ATH. TeTheT

i T AT ROt

1 109/29/1

SRl

A

0.0145

1. FEA T TARTF e
(109/2#1/1)
109/2B/1

SRl

b

0.076626

1 FEFRTET STRTI SAFHFT
e

2 RTINS AT HERT
A ITER(T AT AT gaTeT
g 72 7487 (53/1)

3. FATTRITET STaTIR T3 UH
TTET T 9TEOTT =T

4 URTEITAAT] 9T J3hT
AT qYET qAT TP ZaTer
Tfas g 7487 (53/2)

53/*

3 56/ T

A

0.129095

1. FAT=T AR a9 et
(56/1)

2. STHTANTET THIST a9
ANTAIET (56/2)
3.HTANNET THIST a7
ATTAIET (56/3)

56/Pai

A

0.026448

1. HoeToT AT (72/7)

727

SRl

A

0.018929

1. oAt ATSrgre

2 URTFITATe] FdT JEFhTT
AT qEAIT AT TR ZaTLT
Tfae g 7481 (72/1)

72/1




[T &% 3(ii)]

HILT T TSIA . AHTYTL

6

72

A

0.038818

1.9TTeT FISTETe

2 RTINS AT HERTT
T AT AT TET ZATET
Tfae g 7481 (72/2)

72/2

72

A

0.012768

1. oAt ATSrere

2 RTINS AT HEFRTT
AT AT AT TR ZETET
Tfae g 7481 (72/3)

72/3

72

A

0.011485

1. 9R=TT FIETET

2 AURTZITOATe] XAt I
AT qEEIT AT TR gaTLT
Tfawe g 7481 (72/4)

72

SRl

A

0.022535

1,399 qIragre

2 RIS XAt I
T IR ALAT TP gaTr
Tfawe g 7481 (72/5)

72/5

10

72

SRl

A

0.036506

1. 70T e

2 RIS AT I
T AT AT TR gET
Tfae g 7480 fare

(72/6)

72/6

A

0.3945

1. 9gTeET FHATIS TH
FEIET (52/4)

2. FreagaiteT ey a9
FreaamireET (52/5)
52/4,5

12

59

b

0.099107

1.9TTATETE gl 9 HeaoT
2. AT WILET a8 Foaoar
3. FEF T el e T T
LT

4. 9T foRTeg T 19 Ao
5. fasrarereT gt ™
TRET

6. HeTTHT HYdE T TEAVIET
FETE AT AT Al ad
et (59/1)

7 EEATHTRIET & aH
ST TET

8. FHAIET TH Aol
(59/2m)
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9. ZEL T TET aH
FHIATITET FEAIIET a9
AeAaiTeT (59/24)
10.FHIET 9 TTHANET
(59/3)

11 Ferfiars qrfes T
ECA IR

12.9gTadT FATET T
ELRRIE

13 . AUTETIE T T9
FTHTARIET (59/4)

14 FTAETET IAEENIET
15 qUTEATS T
ECLEIIE
16.99=TET &Y a7
FHATINIET TAEHAET TTaY
T S =TIET (59/5)

59/*

13

59/ %

b

0.519784

1.9TTATETE WIRE! T° HeaoaT
2.FTT FIET a8 "eaoar
3. FEF T STTef R T T
LT

4 oreT TR T weerer
AEERE IR E IR
TR

6. AT FIT HYAE TH THANIET
FETEA AT AT gl ad
et (59/1)
7.5(’?\1““‘]‘]]8[ e dH
ST TET

8. THANET TH HoeAIIET
(59/21)

9. ZFITOTITET O/
FHATIET TEAIIET a9
HeAaiTET (59/24T)
10.FHAINET TH TTHANET
(59/3)

11 FeftaTs qrfes T
FITATITET

12 9ETeET FATRIET TH
EERRIEL

13, ATHTRIET T
FTHATIRIET (59/4)

14 FTTETST IAEENIET
15 ATFRIET T
FHATIRIET 16. THATET
e a9 FFTAVET

TATTAIET e a9
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SETIIET (59/5)
59/Pai

14

60/s,

SRl

2

0.114505

1. efiars arfee T
FHEATRITST HETadT
FATI ST TH TEANTEL
(60/T/1)

2 FHANIET aT a7
HeATET (60/7/2)

3. FHANET &L aH
FTCATET (60/1/3)

4 STEEAT TEL TH
RECIUIEL

5 FTHARIET e a9
HECIKIE
6.F¥ATER AL T o7
AT 7.JF°qT UL TH
T (60/1/4)

8.3 LT ST ML I
FEIIET (60/T/5)

9. HEARIIET &Y aH
FEITET (60/T/6)
10.STOTITRITET & a9
AT

11 ZERTITIET 18T a9
AREIET (60/T/7) 12.3734%
AL AT oY e s
HeTALT SRS ATATGAT
T (60/T/8) 13.ATqTIT=T
a7 ATAIET

14 ZETRIET 1T TH
TITATET(60/T7/9)

15 . qedavI2T TaT a7
FEIIET (60/T/10)

16. 99RIRIET e a9
STATCITET (60/T7/11)
17 THATEST T aH
FERIIET (60/T7/12)
18.9H F=T (60/1/3T)
60/A,B

A

0.027026

1. STHLT AHETT TH FTHT
(114/2)
114/2

16

417

A

0.11732

1. FTETAT AT AFIF(E
2. ¥ yf¥Ee duw O Rufeas
A AT A Age AT

AT AUE AT F9rer
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HEEE RGN
1. 7487 (417/9)
417/9

17 449 IGELl T 0.071536||1. STEFAT FTeaet
2. ferenT gaaT
3. fHTeqT At
4. TATHAT gaaT
5. STIOTHT SIS
6. FTIATIT FTEaAT
7. INTTHAT FTEaeAt
8. ¥ givsel YT¥Ee Tade
AT SRAT T g A
o FFHA greast AATET

Ao ST Y. 7480
(449/3+4/Y)
449/3+4/B

18 85 EEL ElE 0.09||1.9TaHHTE Fxel ad AT
(F.7)(85/1)

2 1T a7 qEeT Tt
3. ATAFHTL TH EHIT T
(F.7)(85/2)

85/*

Total 1.821488

[T. . 5470€/3D]
g A HET, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th March, 2026

S.0. 1290(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0. 4395(E) dated: 26.09.2025, published in the Gazette of India, Extraordinary, Part II, Section 3,
Subsection (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four laning, etc.), maintenance, management and operation of
Belgaum-Hungund-Raichur NH-748A in the stretch of land from Km. 182.300 to Km. 228.500 in the district of
BAGALKOT in the state of KARNATAKA

And whereas the substance of the said notification S.0. 4395(E) dated: 26.09.2025 has been published in “The
Times of India” dated 07/10/2025 , “Vijayvani” dated 07/10/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling within the Belgaum-Hungund-Raichur
NH-748A in the stretch of land from Km. 182.300 to Km. 228.500 in the district of BAGALKOT in the state of
KARNATAKA.

State: KARNATAKA

||District: BAGALKOT

SI. No.

Survey/Plot
Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested Person

| 1

2

5

6

[Taluk: Ilkal

|Village: Hireshinganagutti

1

109/2B/1

Private

Dry

0.0145

1.Mahantesh Gudur Urf
Shetter (109/2B/1)
109/2B/1

53

Private

Dry

0.076626

1.Basangouda Adapur
Akkamma Patil
2.Ganarastrapatigalu Bharata
Sarkar Evar Paravagi Bharata
Rastriya Hedari Pradikar Rahe
748A (53/1) 3.Ninagangouda
Adapur Urf Goudar tam
Sharanappa Gouda
4.Ganarastrapatigalu Bharata
Sarkar Evar Paravagi Bharata
Rastriya Hedari Pradikar Rahe
748A (53/2)

53/*

56/PAl

Private

Dry

0.129095

1.Timanna Adapur tam
Sharanappa (56/1)
2.Amarangouda Irregoudra
Tam Nagangouda (56/2)
3.Amarangouda Irregoudra
Tam Nagangouda (56/3)
56/Pai

72

Private

Dry

0.026448

1. Mallappa Tondihala (72/7)
72/7

72

Private

Dry

0.018929

1.Mallappa Tondihaal
2.Ganarastrapatigalu Bharata
Sarkar Evar Paravagi Bharata
Rastriya Hedari Pradikar Rahe
748A (72/1)

72/1

72

Private

Dry

0.038818

1.sHARNAPPA tONDIHAAL
2.Ganarastrapatigalu Bharata
Sarkar Evar Paravagi Bharata
Rastriya Hedari Pradikar Rahe
T48A (72/2)

72/2
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72

Private

Dry

0.012768

1.Mallappa Tondihaal
2.Ganarastrapatigalu Bharata
Sarkar Evar Paravagi Bharata
Rastriya Hedari Pradikar Rahe
748A (72/3)

72/3

72

Private

Dry

0.011485

1.Mariyappa Tondihaal
2.Ganarastrapatigalu Bharata
Sarkar Evar Paravagi Bharata
Rastriya Hedari Pradikar Rahe
748A (72/4)

72

Private

Dry

0.022535

1.Hanmanth Tondihaal
2.Ganarastrapatigalu Bharata
Sarkar Evar Paravagi Bharata
Rastriya Hedari Pradikar Rahe
T48A (72/5)

72/5

10

72

Private

Dry

0.036506

1.Mariyappa Tondihaal
2.Ganarastrapatigalu Bharata
Sarkar Evar Paravagi Bharata
Rastriya Hedari Pradikar Rahe
748A (72/6)

72/6

Village: Hireadapura

11

52/4,5

Private

Dry

0.3945

1.Mahadevi Kalappagoudra
Gam Basangouda (52/4)
2.Veerabhadragouda Goudar
Tam Dodadannagouda (52/5)
52/4,5

12

59

Private

Dry

0.099107

1.Shantabai Bhoraddi Gam
Mallappa 2.Vasudev Bhoraddi
tam Mallappa 3.Basamma
Agashimudin gam Amareppa
4.Sharadha Lingareddy gam
Mallanna 5.Vijaylaxmi
Lingareddy gam Venkareddy
6.Mallamma Martad gam
Basangouda Basalinagappa
Gouda Bhoraddi tam Golappa
(59/1) 7.Hallurappagouda
Goudar tam Ameenappa
Gouda 8.Basangouda Tam
Mallangouda (59/2A)
9.Hallurappagouda tam
Ameenagouda Basangouda
tam Mallangouda (59/2B)
10.Basangouda tam
Ramangouda (59/3)
11.Laxmibai Patil gam
Kanteppagouda 12.Mahadevi
Kalappagoudar gam
Basangouda
13.Shranammagoudar gam
Chennappagouda (59/4)
14.Veerabhadragouda
Doddanagouda
15.Shranammagoudar gam
Chennappagouda
16.Basangouda Goudar tam
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Chennapagouda Sanagangouda
Goudar tam Chennapgouda
(59/5)

59/*

13

59/PAl

Private

Dry

0.519784

1.Shantabai Bhoraddi Gam
Mallappa 2.Vasudev Bhoraddi
tam Mallappa 3.Basamma
Agashimudin gam Amareppa
4.Sharadha Lingareddy gam
Mallanna 5.Vijaylaxmi
Lingareddy gam Venkareddy
6.Mallamma Martad gam
Basangouda Basalinagappa
Gouda Bhoraddi tam Golappa
(59/1) 7.Hallurappagouda
Goudar tam Ameenappa
Gouda 8.Basangouda Tam
Mallangouda (59/2A)
9.Hallurappagouda tam
Ameenagouda Basangouda
tam Mallangouda (59/2B)
10.Basangouda tam
Ramangouda (59/3)
11.Laxmibai Patil gam
Kanteppagouda 12.Mahadevi
Kalappagoudar gam
Basangouda
13.Shranammagoudar gam
Chennappagouda (59/4)
14.Veerabhadragouda
Doddanagouda
15.Shranammagoudar gam
Chennappagouda
16.Basangouda Goudar tam
Chennapagouda Sanagangouda
Goudar tam Chennapgouda
(59/5)

59/Pai

14

60/A,B

Private

Dry

0.114505

1.Laxmibai Patil gam
Kanteppagouda Mahadevi
Kalappagoudar gam
Basangoudar (60/A/1)
2.Basangouda Goudar tam
Mallangouda (60/A/2)
3.Basangouda Goudar tam
Chennappagouda (60/A/3)
4.Basamma Goudar gam
Dodannagouda
5.Veerbhadragouda Goudar
tam Doddannagouda
6.Karanataka Sarakari Tarape
B Dim 7.Thakappa Uppar tam
Gireppa (60/A/4) 8.Hallurappa
Gouda Goudar tam
Basangouda (60/A/5)
9.Mallangouda Goudar tam
Basangouda (60/A/6)
10.Shranappagouda Goudar
tam Nagangouda
11.Hallurappagouda goudar
tam Nagangouda (60/A/7)
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12.Adyaksheru Dr.B R
Ambedkar Sentarnary
Institution Kalaburgi tam
(60/A/8) 13.Shranappagouda
Goudar tam Nagangouda

14 Hallurappagouda Goudar
tam Nangangouda(60/A/9)
15.Mallangouda Goudar Tam
Basangouda (60/A/10)
16.Sanagangouda Goudar Tam
Chennappagouda (60/A/11)
17.Prabhugouda Goudar Tam
Basangouda (60/A/12)
18.Moram Kadi (60/B/B)

60/A,B

Village: Nandavadagi

15

114/2

Private

Dry

0.027026

1.Amaresh Lekkihal Tam
Basappa (114/2)
114/2

16

417

Private

Dry

0.11732

1. Basana Gowda
Venkanagoudra

2. The President of the
Republic of India On behalf of
the Government of India
National Highways Authority
of India No. 748A (417/9)
417/9

17

449

Private

Dry

0.071536

1. Basamma Katambali

. Ningamma Hudeda

. Ningappa Katambali

. Parvathamma Hudeda
. Sharanamma Jade

. Ayyappa Katambali

. Gangamma Katambali
. The Honble President
Government of India On
behalf of the National
Highways Authority of India
No. 748 A (449/3+4/B)
449/3+4/B

001N W\ b~ WK

18

85

Private

Dry

0.09

1.Sanatkumar Kandratti Tam
Maruti (N.A)(85/1) 2.Arvinda
Tam Mudakappa Itti

3 .Bharatkumar Tam
Mudakappa Itti (N.A)(85/2)
85/*

Total”

1.821488)| |

[F. No. 5470€/3D]
SHAIKH AMINKHAN, Director
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